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t : Hon'be Mr,Justice R.K.Chatterjee, Vice—Chairman 

Hon'ble Mr.rl.S.Mukherjee, ldministrative Member 

BHAR.T CH. PATRA 

US 

UNION OF INDIA & 0RS 

For the applicant : None 

For che respondents: Ms.84Ray, counsel 

Heard on : 22.7.97 
	

Order on : 22,7.97 

/4.K.Chattejee, VC 

None appears for the applicant today. The order 

sheet reveals that none appeared for the applicant on several pre—

vious 000assions. In such circumstance the application is dismissed 

for def5ult. Ms.B.Ray, counsel appears for the respondents. 
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